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To carry on in India the business of providing of services in relation to or
in connection with setting up, development, operation, maintenance,
modernisation, expansion and improvement of any infrastructure project
or facility of knowledge parks, towers, information technology parks,
information technology city or any other IT Infrastructure Development
work and setting up of industrial areas, leasing and sub-leasing of land,
building, area to companies, persons, Government, firms, associations,
authorities, bodies, trusts, agencies, societies or any other person.

To actively promote investments into Information Technology
Infrastructure Facility available in Bihar, initiate and support measures
that will enhance the investment climate for both national and non-
national enterprises and persons; and develop image-building activities to
represent Bihar as an ideal investment destination and engage in such
other promotional activities for investments.
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